CENTRAL ADNINISTRATIVE TRIBUNAL, JABALPUR BEMCH, JABALPUR

Origina) Application No. 156 gp 2892

Jabalpur, this the 13th day gp March 2003

Hon'ble mr. Justice N.N. Singh < yjceg Chairman
Hon'ble mr. R.k. Upadhyaya - Memb er (Administrative)

Komal s/q Narsingh

Aged about 18 yearg

R/o. Manmohan Nagar Pogt

Baldeobag P.S. Gohalpur,

Jabalpur P, = APPLICANT

(By Advocate~ Shri V.K. Singh)

VERSUS

1. Union of India
Through Secratary
Ministry of Defence,
Nsw Delhi

2. The Genera} Hanager,
Ord=nance Factory,
Khamaria

Jabalpyr m.p, ~ RESPONDENTS

The learnggd Counsel for the 8pplicant wants tg
withdray this original 8pplicatign, Permission to

Withdray jig granted. Thig Origina} Application is

e,
(N.N.gingh)
Vice Chairman

dismisseg 8s withdraun,

wféﬁ‘%

(R.K. Upadhyaya)
Memb er (A)

............



